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Filling- up reservation. quota by 
Ministries J DepartmeJtts 

8233. SHRI RAJESH KUMAR 
SINGH: 

SHRI RAM VILAS PA.SW AN: 
SHRI BHEEKHABHAI: 

Will the Minister of HOME AF
FAIRS be pleased to state: 

(a) whether it is a fact t:�at reser
ved quota in the appointments have 
not been filJed up by al] the Ministries 
of the Government of India; 

( b) if so, the names 0f such De
partment/Ministries where reserved 
quota for scheduled Caste/Scheduled 
Tribes have not so far been filled; 

(c) whether at the time of appoint
ment, statutory relaxation allowed to 

SC'heduled CasteJScheduled Tribe 
candidates in qualifications and ex
perience is not followed/allowed and 
if so, the reasons therefor; and 

(d) what steps are being taken by
Government so that the SC/quota is 
fully filled up in all Departments/ 
Ministries of the Government of 
India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) and (b) In the Central Govern

ment, reservation for scheduled Cas
tes/Scheduled Tribes is related to
Yacancies and not to posts, and,
hence, any shortfall computed wi'th
reference to total number of posts in
a Ministry /Department does not truly
reflect the correct position. However,
information regarding representation
or Scheduled Castcs:Sch�duled Tribes
available as on 1-1-1980 is indicated
in Statements 'A' and 'B'.

(c) Helaxations for Scheduled
Castes/Scheduled Tribes etc. are al
lowed under executive instructions 
and not through statutory enactment 
Under strict instructions from the 
Department of Personnel and Ad
ministrative Reforms, they are re
quired to be followed by all the 
Ministries/Departments. 

(d) Ministries/Departments have
been asked to follow strictly the re
servation orders and the procedures 
prescribed therein such as wide pub
licity of the reserved vacancies 
through newspapers, All India Radio, 
and recognised voluntary Scheduled 
Castes/Scheduled Tribes associations 
etc. with a view to ensure that the 
reserved quota is filled up. Coaching 
centres have also been started to pre
pare candidates for various competi
tive examinations. Examination cen
tres have also be:12� set up in the areas 
where t.here is a large concentration 
of Scheduled Tribes. In certain cases, 
s-pecial departmental examination for
Scheduled Castes'Tribes candidates
has also bPen held.




